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a proposal has to be made under rule 163 of 
the Rules of Procedure of the General 
Assembly to amend Rule 51 of the Rules of 
procedure. Such proposal has to be approved 
by a majority in the U. N. General Assembly, 
after a Committee has reported on the 
proposed amendment. Informal consultations 
have been held with several member states 
from time to time to ascertain the possibility 
of Hindi being accepted as one of the official 
U. N. Languages. These consultations have 
not yielded encouraging results. 

(d) Does not arise. 

Hindi in U.N.O. 

1267. SHRI SURENDRA MOHAN: WW 
the Minister of EXTERNAL AFFAIRS be 
pleased to state: 

(a) whether Government accepts the 
Proposition that HINDI should be made as 
one of the international languages for the 
United Nations; and 

(b) if so, the steps which are being 
taken/proposed to be taken in this regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI  A. A. RAHIM):   (a)   Yes, Sir. 

(b) Informal consultations have been 'leki 
with some member States of the U.N, from 
time to time. The position is as follows: 

In order to introduce Hindi as an offi-
language of the UN, a proposal has to be 
made under Rule 163 of the Rules of 
procedure of the General Assembly to amend 
Rule 51 of the Rules of Procedure which deals 
with the subject of official guages. Once such 
a proposal is made, it has to be approved by a 
majority in the U. N. General Assembly after 
a Committee has reported on the proposed 
amendment. Informal consultations to ascer-
tain the possibility of such majority support  
have not yielded encouraging results. 

If Hindi were to be accepted as ah official 
language of the UN subsequenl to a decision 
of the UN Genera!  Assembly, 

it is estimated that the operational cost per 
biennium would be approximately Rs. 15 
crores, and would progressively increase a the 
rate of 10 per cent each year, taking 
inflationary trends into account. This would 
entail an increase in India's budget 
contribution to the UN by about 200 per cent. 
Additionally there will be costs of installation 
of equipment etc. Further, there will also be 
some recurring costs regarding which it is not 
possible to make accurate estimates at this 
stage. 

Demand for residential houses 

1268. SHRI SURENDRA MOHAN: Will 
the Minister of WORKS AND HOUSING be 
pleased to state: 

la I whei'.her Government's attention has 
been drawn to the estimates prepared by the 
Federation of Indian Chamber of Commerce 
and Industry about accumulated shortage of 
and the expected demand for residential  
houses; 

(b) if so, what are the details of estimates: 

(c) whether Government accept these 
estimates; 

 

(d) if not, what are Government's esti-
mates: and 

(e) what steps are proposed by Gov-
ernment to meet the accumulated shortage   
and  expected  demand? 

THE DEPUTY MINISTER TN THE 
MINISTRY OF WORKS AND HOUSING 
(SHRI MOHAMMED USMAN ARIF):  (a) 
Yes, Sir. 

(b)   to   (d)    In   such matters    Govern-
ment  is guided by the estimates  prepared by 
its own organisations.    The    National 
Buldings Organisation has estimated      the. 
current housing shortage as follows:^ 

Urban . . 5.2 million 
Rural .    •        .        17.5  million 
'    tal . .        Q2-7  million- 
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(e) An outlay of Rs. 1490.87 crores has 
been provided in the 6th Plan for housing out 
of which Rs. 485 crores are for housing 
schemes for economically weaker sections of 
the community. In addition, Housing and 
Urban Development Corporation also aims at 
investing Rs. 6.00 crores during the 6th Plan 
period for providing loans for housing. 
Housing Finance from commercial banks is 
also made available to individuals. 

 


